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given in reply to Starred Question No. 974 
on the 19th December, 1955 Mtt:

(a) the names of members of the Com­
mittee which has been constituted to en-

Suire into the working of the Rehabilita- 
on Finance Administration;

(b) whether the Committee has started 
its work; and

(c) if so, when will it submit its report ?

The Minister of Revenue and Defence 
Expenditure (Shri A. C. Guha) t (a)
A Committee consisting of representatives 
of the Ministry of Finance and the Com­
ptroller and Auditor-General was appointed. 
Subsequently the Comptroller and Auditor 
General did not And it possible to let his 
nominee work on the Committee. The 
Conmiittee therefore now consists of Shri 
M. R. Bhide, I.C.S., Joint Secretary, Minis­

‘ try of Financc.
(b) Yes, Sir.

(c) The report will be submitted as 
early as possible.

Shri Gidwani: What are the terms of 
reference of the CDmmittee?

Shri A. C. Guha : To go through the 
procedures and general working of the 
administration so that It may perform its 
duty and function efficiently and speedily.

Shri Gidwani 1 When will the Com­
mittee start work and submit its report ?

ShriA.C.Guha: I think it has started 
only recently and will submit its report, 
as I have said, as early as possible.

Committioned Officers

*272. Shri R. P. Garg i Will the 
Minister of Defence be pleased to refer 
to the reply given to Starred Question 
No. 518 on the 31st July, 1956, and state:

(a) whether any selection Board for 
recommending non-regular Commisioned 
Officers for permanent Commissions has 
since been set up; and

(b) if not, when it is likely to be cons­
tituted?

The Deputy Minister of Defence 
(Sardar Ma}ithia) s (a) and (b). The 
award of Permanent Commission to non­
regular officers is a subject that is constantly 
under review by the Army Headquarters 
and the Government. Those non-re^ar 
officers who satisfy the tests prescribed for 
entry into the Permanent Commissioned 
rank are given such Commissions. These 
are regular features of Army administration. 
Government do not think it necessary to 
establish a special Selection Board for this 
purpose.

Shri R. P. Garg j May I know the 
number of non-regular Commissioned 
Officers that have been given permanent 
Commissions ?

Sardar Majithia : It will not be in 
public interests to answer that question.

Shri R. P. Garg t May I know what 
have been the criteria for selecting non­
regular Commissioned Officers for per­
manent Commissions in the absence of the 
Selection Board?

Sardar Majithia s The criteria have 
been, the record of service, their efficiency, 
their usefulness and vacancies.

Shri Velayudhan : May I know whe­
ther those Commissioned Officers from the 
Bahawalpur State who opted to merge with 
the Indian cadre were being given pensions 
according to the Indian Army Rules?

Mr. Speakert This relates to the Selec­
tion Board and does not relate to pensions.

Shri Velayudhan: It is a selection..

Mr« Speaker 1 The hon. Member is 
asking about pensions.

Sliri Velayudhan 1 Those former 
officers of the Bahawalpur State opted to 
come into the Indian cadrc and they were 
selected here and pension is being granted.

Mr. Si^aker : It does not arise out of 
this question.

Shri R.P.G^rg: May I know whether 
some permanent Commissioned Officers 
have been prevented from applying for the 
emergency recruitment to the LA.S. ?

Sardar Majithia : That question was 
already answered in the last Session and 1 
have already replied that permanent officers 
were not allowed to apply.
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Preference in Government Services 
for Sportsmen

+
Sa C« SBmsnts s 

^̂ ‘ iDr. Ram Subhag Slnffli t
Will the Minister of Education be 

pleased to state:
(a) whether All-India Council of Sports 

have recommended to the Ministry that 
talents of top ranking cricketers and other 
sportsmen should be given preference 
in Government services in India;

(b) if so, what is the decision of Go­
vernment in the matter ; and

(c) howmany Indian top-ranking sports­
men have been recruited by foeign Govern­
ments because of their quality as sports­
men ?

Tke Deputy Minister of Edncatiom
(Dr. K. L. ShrlmaU): (a) No, Sir.

(b) Docs not arise.

(c) The government have no informa­
tion.

ShH S. C. Samanta : May I know
whether the Board of Control for Cricket in 
India represented to the Government in 
this matter ?

Dr. K. L. Shrlmal! : The president of 
the Board of Control for Cricket in India 
has sent a memorandum to the Prime 
Minister.

Shri S. C. Samanta i May I know 
whether Government have any record about 
those posts for which they have applied ?

Dr. K. L. Shrimali: Government have 
no information; the posting is not readily 
available.

Shri S. Cl Samanta t I put a (question 
a month back whether this question was 
asked from the Board o f Control for Cricket 
and such other organisations as to which 
persons have been taken in by foreign 
Governments.

Dr. K. L. Shrimali t The position is 
that Government has so far no information 
how these cricketers are employed by foreign 
Governments. It will require enormous 
time and money to collect that information.
If you think that it is important to collcci 
the information Government will do so, 
but I do respectfully submit that it requires 
considerable time and money> which is 
not really necessary.

The Deputy Minister of Defence 
(Sardar Majithia) : May I supplement 
that? I can state definitely that no 
foreign Government employs any of these 
sportsmen. It is a fact that some Qubs 
do offer contracts to somc^f these sports­
men for playing for those Clubs.

Dr. Ram Subhag Singh: May I know
whether these are foreign Clubs which offer 
some money to our cricketcrs ?

Sardar Majithia t Yes, that is what
I said. They are under contract, and accor­
ding to the terms of the contract, the Clubs 
do offer .money to the cricketers and they 
go there for completing the contract.

Dr. Ram Subhag Singhs May Iknow 
whether Government will enable Indian 
Clubs to offer such contracts to Indian 
cricketers ?

Sardar Ma|ithla i Personally I think 
that if some Indian Qubs offer contraats 
to these cricketers, they will accept.




